
CENTRAL ADMINSITRATIVE TRIBUNAL 

PRINCIPAL BENCH NEW DELHI 
 

CP 295/2019 in 
OA 3632/2018 
MA 975/2019 

 
 This the 05th day of July, 2019 
 
Hon’ble Mr. S.N. Terdal, Member (J) 
Hon’ble Mr. A.K. Bishnoi, Member (A) 
 
1. Manoj Kumar S/o Sh. Ramesh Chander,  

Aged about 37 Years,  
R/o C-21/B Anand Vihar, Uttam Nagar,  
New Delhi 110059, working as work shop Attendant,  
Group C, Directorate of Training and  
Technical Education, presently posted at  
Pusa Institute of Technology, New Delhi. 

 

2. Sandeep Kumar S/O Sh. Murari Lal,  
Aged About 29 Years, R/O H.N-542  
Near NDPL Office Pehladpur Bangar  
New Delhi, working as work shop  
Attendant, Group C, Directorate of Training  
and Technical Education, presently posted at  
Guru Nanak Dev Institute of Technology, New Delhi.  

 

3. Nitin Tomar S/O Sh. Narender Singh,  
Aged About 33 Years, R/O H-No -104  
Village Mohammadpur Delhi -110036,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Guru Nanak Dev Institute  
of Technology, New Delhi. 

 

4. Raj Pal S/O Sh. Mahabir Singh,  
Aged About 38 Years, R/O V.P.O Jassour Kheri,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Pusa Institute of Technology,  
New Delhi.  

 

5. Sandeep Kumar S/O Sh. Suraj Bhan,  
Aged About 34 Years, R/O T-510 F-15 H-412,  
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A Gali No 4 Baljeet Nagar New Delhi -11008,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Pusa Institute of Technology,  
New Delhi. 
 

6. Bipin Kisor Lakara S/O Sh. LibinLakra,  
Aged About 33 Years, R/O B-824/26 Sant Nagar   
Burari Delhi -110084, working as work shop 
Attendant,  
Group C, Directorate of Training and  
Technical Education, presently posted at  
Pusa Institute of Technology, New Delhi.  

 

7. Harish Kumar S/O Sh.Chander Bhan,  
Aged About 33 Years, R/O H-No-131  
Village Mohhamad Pur Delhi -110036,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical  
Education, presently posted at Guru Nanak  
Dev Institute of Technology, New Delhi. 

 

8. Vipin Kumar S/O Sh. Surender Kumar,  
Aged About 27 Years, R/O H-No.179  
Near OBC Bank Pehladpur Bangar  
New Delhi 110042, working as work shop  
Attendant, Group C, Directorate of Training  
and Technical Education, presently posted at  
Guru Nanak Dev Institute of Technology, New Delhi. 

 

9. Robin Ropheal S/O Rafi Jos Kunnath,  
Aged About 26 Years, R/O J -72 D Ashok Vihar  
Phase -1 Delhi -110052, working as work shop  
Attendant, Group C, Directorate of Training  
and Technical Education, presently posted  
at Arya Bhatt Institute of Technology, New Delhi. 
 

10. Lal Bahadur Yadav S/O Sh Raj Karan Yadav,  
Aged About 32 Years, R/O B-118 Gali No.-1  
H B Block Baba Colony Burari Delhi 110084,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical  
Education, presently posted at Arya Bhatt  
Institute of Technology, New Delhi. 
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11. Karam Singh S/O Jai Bir Singh,  
Aged About 40 Years, R/O V.P.O Aarain Pur,  
District Karnal Pin No 132114 Haryana,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical  
Education, presently posted at Arya  
Bhatt Institute of Technology, New Delhi. 
 

12. Rajesh Kumar S/O Shyam Charan,  
Aged About 37  Years, R/O H-No 85 Dhaka Colony,  
Kingsway Camp, Delhi 11009, working as  
work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Arya Bhatt Institute of 
Technology,  
New Delhi. 
 

13. Jitender Mishra S/O  ShHukam Chand Mishra,   
Aged About 30 Years, R/O I-71 A Adhyapak  
Nagar Nangloi Delhi 110041, working as work shop  
Attendant, Group C, Directorate of Training  
and Technical Education, presently posted at  
Pusa Institute of Technology, New Delhi. 
 

14. Chander Jeet Mishra S/O Kirshan Madhav Mishra,  
Aged About 27 Years, R/O H.100  
Mahaveer Vihar,  Khanjhawala Delhi,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Arya Bhatt Institute of  
Technology, New Delhi. 
 

15. Deepak Kumar S/O  Sh-Birendra Kumar Rai,   
Aged About 32 Years, R/O  A -30-31  
Flat No -302 Jai Bharat Enclave, Jain Road,  
Bhagwati Garden Dwarka Mor New Delhi 110059,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical  
Education, presently posted at Pusa Institute of  
Technology, New Delhi. 
 

16. Faeimuddin S/O ShMumtaj Ali,    
Aged About 30 Years, R/O H-No- 167 Gali No 3  
New Mustfa Bad Rajiv Gandhi Nagar Delhi 110094,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
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presently posted at Guru Nanak Dev  
Institute of Technology, New Delhi.  
 

17. Shyam Kumar S/O Sh. Vijay Pal,  
Aged About 25 Years, R/O E-7,  
Krishna Vihar, Kutti, Bhojpura,  
Ghaziabad, UP-201005 working as  
work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Pusa Institute of Technology,  
New Delhi. 
 

18. Rishikesh Tiwari S/O  Sh. Satydev Tiwari,  
Aged About  27 Years, R/O WZ -164 Dasghara,  
Toda Pur New Delhi 110012, working as  
work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Pusa Institute of Technology,  
New Delhi. 
 

19. Baljeet Singh S/o Sh. Surjeet Singh,  
Aged about 33 years, R/o House No. 475,  
Village and Post Office Dhansa New Delhi,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical  
Education, presently posted at  
Integrated Institute of Technology, Dwarka,  
New Delhi. 
 

20. Mohd. Safik Khan S/o Mohd. Rafik Khan,  
Aged about 29 years, R/o H. No. B/48,  
Chungi No – 2, Lal Kuan, New Delhi,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Govind Ballabh  
Pant Institute of Technology, New Delhi. 
 

21. Ashok Kumar S/o Sh. Satya Narayan Prasad,  
Aged about 39 years, R/o Street No. 104,  
H. No. 3846, Sant Nagar, Burari, New Delhi,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Govind Ballabh  
Pant institute of Technology, New Delhi. 
 

22. Dilip Kumar Patra S/o Harihar Patra,  
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Aged about 35 years, R/o Prena Kamboj,  
H. No. 77, Flat No. 14, Sultanpur, New Delhi,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Govind Ballabh Pant  
Institute of Technology, New Delhi. 
 

23. Brijesh Chaudhary S/o Ram Mohan Chaudhary,  
Aged about 27 years, R/o H. NO. 418,  
Sun Light Colony, New Delhi,  
working as work shop Attendant, Group C,  
Directorate of Training and Technical Education,  
presently posted at Govind Ballabh  
Pant Institute of Technology, New Delhi.      

… Applicants  
(By Advocate: Shri Jaideep Singh) 

VERSUS 
1. Shri Vijay Kumar  

Chief Secretary, Govt. of NCT of Delhi  
Delhi Secretariat, I.P.Extension,  
Delhi. 
 

2. Shri Pratap Singh, Secretary,  
Directorate of Training and  
Technical Education, Govt. of NCT of Delhi,  
Muni Maya Ram Marg, Pitampura,  
New Delhi – 110088, through its Principal Secretary 

 
3. Shri Rajendra Kumar, Chairman 

Delhi Subordinate Services Selection Board,   
Govt. of NCT of Delhi,  
F-18, Karkardooma, Institutional Area,  
Delhi-92.                                                    

 … Respondents  
(By advocate: Ms. Esha Mazumdar) 
 

ORDER (ORAL) 

By Hon’ble Mr. S.N. Terdal, Member (J),  
 

MA No. 957/2019 

Heard learned counsel for the parties and perused 

the compliance report/order dated 02.01.2019.  Learned 
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counsel for the applicants submits that they are aggrieved 

by the so called compliance order dated 02.01.2019.  If 

they are so aggrieved, they are at liberty to challenge the 

same before the appropriate forum, in accordance with 

law, if they are so advised.   

2. In view of the above, the MA seeking condonation of 

delay in filing the contempt has become infructuous and 

dismissed.   

CP. No. 295/2019 

In view of the above order passed in MA, the CP is 

closed.  However the applicants are at liberty to challenge 

the same before the appropriate forum, by filing separate 

OA, in accordance with law, if they are so advised.   No 

costs.    

  

  (A.K. Bishnoi)                            (S.N. Terdal) 
     Member (A)                       Member (J) 
                                               
 

/daya/ 

  

 

 

 


